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the attitude of the individua] banks,
and their local officials. Some of the
banks are very cooperative; put
wherever we notice any bottlenecks
and any complaints, we take up the
matter,

DR. B.N. SINGH: I spoke about
Chhotanagpur division.

RAO BIRENDRA SINGH: This is
an individual case.
DR, B. N. SINGH: Chhotanagpur

consists of three districts—Hazari-
bagh, Giridih and Dhanbad.

RAO BIRENDRA SINGH: There
must be several banks operating in
that area There may be many banks
doing the same thing. If you bring
to our notice difficulties with regard
to any particular block or districts
and specify the banks, we shall take
up the question with the Finance
Ministry and the Reserve Bank.

Increase in price of flats released by
D.D A. under new Housing scheme,
1979

*145. PROF. AJIT KUMAR
MEHTA:

SHRI RAM PYARE PANIKA:

Will the Minister of WORKS AND
HOUSING be pleased to lay a gtate-
ment showing:
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(a) whether it is a fact that D.D.A.
has released some flats by draw of
lots under New Pattern Housing
Scheme, 1979 (HUDCO);

(b) if so, the number thereof, cate_
gory-wise angd area-wise;

(¢) the number of persons who are
awaiting allotment and the time by
which they are likely to be allot'ed
flats;

(d) whether it is also a fact that
DDA has raised the prices of flats
more than 75 per cent since the com=-
mencement of thig scheme, if so, the
reasong thereof: and

(e) when D.D.A. is likely to issue
letters 1o persons who have been
allotted flats recently?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHR; BRAJAMOHAN MOHAN-
TV): (a) to (e) A statement! ig laid
on the Table of the Sabha.

Statement

(a) Yes, Sir.

(b) The delails of flatg allotted as
reported by the DDA are given below:

Cat. No.of flats allotted Tocalities
by drawoflots.
MIG : . : ; 1428 Vikaspuri,  Dilshad Garden, Janakpuri,
Rampura.
1L.IG ' . . . 4598 Vikaspuri, Rajouri Garden, Bodella, Shali-
: mar Bagh., Rampura, Pitampura,
lLawarance Road.
JANATA x ¥ : 7897 Rajouri Garden, Ashck Vihar, Avantika,

Vikaspuri, Dilshad Garden, Nand Nawri,
Pitampura, Shalimar Bach.

(¢) The DDA hag reported that
about 1,57,077 registered persong are
awaited allotment under the New Pat-
tern Housing Registration Scheme,
1979. ANl of them are expected to

get allo'ment during 5 to 7 years
period subject to availability of finan-
ces and building materials,

(d) The DDA hag repor'ed tha+ at
the time of commencement of the
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scheme, the plinth area and the esti-
mated cost mentioned in the brochurg
were only illustrative and were sub-
ject to revision depending upon the
exigencies of layout, cost of construc-
tion etc. The priceg at the time of
release/allotment varieq from area to
area depending upon the plinth area
and specifications and were worked
out on actualg without including any
element of profit.

(e) The DDA hag reported that it
js expected that the demand-cum-
allotment letters will be issued in a
month’s time for the flats which have
been recently allotted.
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SHRI BRAJAMOHAN MOHANTY:
I share the anxiety of the hon. Mem-
ber about the rise in the cost of
Janata flats. When it wag estimated
in the year 1979, the price hag gone
up, and the price hag gone up to an
extent which could not been foreseen
at that time. (Interruptions)

SHRI BIJU PATNAIK: Who allow-
ed thig price (o go up?

SHRI BRAJAMOHAN MOHANTY:
If 1 am correct, when the hon. mem-
ber wag the Steel Minister, doeg he
recollect how many times he hag rais-
ed the price of steel? That should be
remembered. The Government is
very much careful and alert; and the
DDA is also very much alert so that
the price doeg not increase; and what-
ever increase is there, that mugt be
on account of the rise in the cost of
material and labour. T can place
before this House the figures. We are
giving the land at very cheap rates,
that is Rs. 62 per sq. metre. The price
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of land itself will be much less than

{ the market rate. So, I understand the

difficulty of the poor people to pur-
chase a House, pbut that is the com-
pulsion of the situation which we can-
not avoid.
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SHRI BRAJAMOHAN MOHANTY:
This is not being implementedq by
HUDCO; thig ig being done by DDA
on ‘no profit and no losg basis.’
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DR. SUBRAMANTIAM SWAMY: In
view of the PAC recommendations
and the general news itemg which
appeared in the newspapers, I want
to know whether it is a fact that Gov-
ernment now proposes to appoint a
new Vice-Chairman of the DDA.
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THE MINISTER OF PARLIAMEN.-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR] BHISHMA NARAIN
SINGH): The appointment of the new
Vice-Chairman of the DDA ig com-
pletely an administrative matter. But
as my esteemed colleague just replied,
we always keep in view the recom-
mendations of the PAC; and we are
also concerned about it because of the
unprecedented price rise. The Gov-
ernment is very much concerned
about it.

DR. SUBRAMANTAM SWAMY: Are
you proposing to appoint a new Vice-
Chairman of the DDA?
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DR. SUBRAMANIAM SWAMY.:
This is a question asking for informa-
tion. He can say, yes or no. Why is
he hiding the truth?

Requirement of credit and godown
sPace by Suger Indusiry

+

*149. SHRI GHUFRAN AZAM:
SHR] K. LAKKAPPA:

Will the Minister of AGRICUL-
TURE pleased to state:

(a) whether it ig a fact that with
the highest ever production of sugar,
the sugar industry ig facing problems
of urgent crediy requirements and
inadequate godown space for itg stor-
age; and

(b) what steps have been taken by
Government in this regard to help in
storing the sugar stocks and arranging
credit facilities?

THE MINISTER OF AGRICUL-
TURE AND RURAT, DEVELOPMENT
AND CIVIL SUPPLIES (RAO
BIRENDRA SINGH): (a) In view of
record production of sugar during the
current year, problemg of credit
requirement and inadequate godown
space were brought to the notice of
the Government.





